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every State has complete and ex* 
dusive sovereignty 9ver the air
space above its temtory.”

(b) I lay on the Table of the Lok 
Sabha a copy of the Press Release 
made by the International Civil Avia
tion Organisation on the 4th April. 
1956, relevant to “outer-space” . [See 
Appendix XV, annexure No. 6].

D e lh i I m pr o v e m e n t  T r u s t

*2596. Shri A. K. G opalu: Will 
the Minister of Heatth be pleased to 
state :

(a) whether Government have re
ceived representations to the effect 
that plots of lands allotted by the 
Delhi Improvement Trust in Motia 
Khan Dump area have not been occu
pied by allottees ;

(b) if so, the number of such cases,: 
and

(c) the action taken thereon?

The Minister without PortfoUo (Shri 
V. K. Krishna Menon): (a) Govern
ment of India have not received any 
such representation.

(b) and (c). Do not arise.

R a jkum ari Spo r t s  C o a ch in g  Sc h e m e

*2597. Dr. Rama R ao: WiU the
Minister of Health be pleased to 
state :

(a) the extent and nature of assist
ance given to the Andhra State under 
the Rajkumari Sports Coaching Sche
me, in the year 1955-56; and

(b) the assistance proposed for
1956-57 ?

Tiie Deputy Minister of Health 
(Shrinuti Cliandnuekhar): (a) and
(b). A statement is laid on the Table 
o t the Lok Sabha. [See Appendix XV, 
annexure No. 7].

M is u s e  o f  A larm  C h a in s  o n  R a il
w a y s  •

*2598. Shri K. C. Jena: Will the 
Minister of Railways be pleased to

state the steps Government are taking 
or propose to take to lessen illegal 
chain pulling on Railways ?

H ie Minister of RaUways and 
Tiansport (Shri L. B. Shastri): A
Statement is laid on the Table of the 
Lok Sabha- [See Appendix XV. an
nexure No. 8].

N ational H ig h w a y s

*2599. Dr. J. N. Parddi: WUl the
Minister of Transport be pleased to 
state ;

(a) the progress of National High
ways in Saurashtra with particular re
ference to the road connecting Kun- 
dla:

(b) the amount earmarked for the 
purpose during the current year; and

(c) when the whole scheme is likely 
to be completed ?

The Minister of RaUways and 
Transport (Shri L. B. Sluutri): (a)
statement is laid on the Table of the 
Lok Sabha. [See Appendix XV, an
nexure No. 9].

(b) Rs. 12.50 lakhs.

(c) during the course of the current 
Five Year Plan period.

Be n e d ih  C oal M in e  A cc id en t

*2600. Shri P. C. Bose: WUl the
Minister of Labour be pleased to 
state :

(a) whether it is a fact that two 
persons were killed by the fall of 
roof coal while digging coal in 
Benedih Coal Mine at Giridih on the 
nth May. 1956;

(b) if so, the fact and circumstances 
of the accident: and

(c) the precautiohery measures 
taken to prevent the recurrence of 
such incidents ?

The Depn^ Minister of Labov 
(Shri Abid AU) : (a) No.

(b) and (c). Do not arise.




